'BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

'AHMEDABAD BENCH
AHMEDABAD _

CP. (L B) No. 133/9/NCLT/AHM/2017

Coram: ' Present Hon’ ble Mr. BIKKI RAVEENDRA BABU '
' - - B MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 13.10.2017

Name of the Company:- Allca-rgo Logistics Ltd
- - Vs o
Wi n_d World (India), Ltd.

Section of the Companies Act: Sectlon 9 of the Insolvenc and Bankruptc
Code -

- 5.NO. NAME (CAPITAL LETTERS)  DESIGNATION _ REPRESENTATION  SIGNATURE

1. MEGHA IMNL  AWwATE  pppLicaNT
C TANAYA SHAH AbvocaTe  ARPUCATNT
' ORDER -

Learned Advocate Ms. Megha Jani w1th Learned Advocate Ms. Tanaya Shah present -
for Operatlonal Credltor/ Petltloner None present for Respondent -

* Proof of dlspat'ch of copy of apphcatlon on Respondent ﬁled.

Applicant is directed to serve notice of date of hearing along with copy of order and
ﬁle proot of service.

' L1st the matter on 23. 10 2017 for ob_] ectlons of Respondent and for hearlng before

- admission. o
. MLO \/ :

0 IKKI RAVEENDRA BABU
- MEMBER JUDICIAL

~ Dated this _the 13th day' of October, 2017.




